
Maharashtra State Police Housing & Welfare Corporation Ltd. & Ors .....    Respondents

ADDITIONAL REPLY AFFIDAVIT ON BEHALF OF RESPONDENT No. 4:-

I, Jagannath Shankar Salunkhe, aged about 55 years, occupation-service, the Regional
Officer,  Maliarashtra  Pollution  Control  Board  at  Kolhapur  having  my  office  at  Udyog  Bhavan
Building,   Near  Collector  Office,   Kolhapur416002.   I  am  filing  this  affldevit  on  behalf  Of  the
Respondent"aharashtra Pollution Control Board, do hereby solemnly affirm state as under.

I, am presentry working as the Regional Officer, Kolhapur with the Maharashtra Pollution
Control Board since w. e. f. I say and submit that, I have gone through the records Of the present
application and thereafter made myself conversant with the facts and circumstances.  I am fiNng
the  present  affidavit-in-reply  in  response  to  the  application  after  understanding  the  contents
thereof. At the outset I deny all the averments, assertions and contentions, made in the application
against  Board  and  those which  are  rot  dealt with  by  me  specifically  in  this  reply  may  not  be
construed as having admitted the truthfulness thereof.

1.    I say and submit that the Hon'ble Tribunal has passed an order dated 2.05.2024.& directed
Respondent Board (para no. 7) to clarity with respect to whether STP is required to be set
up,  if the discharge  is 2100  KLD  and what will  be the siting  criteria,  if at all,  the same
required to be set up.

i)'in2#f.%:fk:isrd:ung?T#o:S#:#`&#a#'£#£n:n%#i,BftTn¥odRat#
Orange, Green & White categorfes-reg. It is necessary to obtain consent under the
building & construction projects, having built up area up to 20,000 square meter &
waste water generation i 50 KLD & waste water generation i 100 KLD. It will have
the  normalieed  score  (pollution  index)  of  75  &  hence  be  categorized  as  Red.
Therefore, it will be required to provide STP. A copy of the Central Pollution Control
Board Letter dated 12.01.2021  is enclosed and marked as an Annexure-I.

i»  Also, prima facie there is ro any specific siting criteria for STP.

2.    I  say  and  submit  that  the  Respondent  Maharashtra  State  Police  Housing  Society  &
Welfare Corporation Ltd has applied for the Consent to Establish which is under process.

_   -'` -,.- ___

Plpu{L.H.T.I.&thattho-contartlOfmy
affidavit ate tius

•Da¥nuTPRAf;#¥4:`tr

Advocate a Notary
C.S.No.23as, W8iay.I` Ccrfopex,

N®.r ShantwaT Post Offic., Ko!hopur.
Mob. 9422047545/ 738515787f

After due scrutiny, the same will be decided as per due process of law.

;3j:;Ci:::'& :t;I:vmeg:::£&.ro#.,€#;v: A dri+i   €   €aJrfur`LfuL.    ._  _,_„                                                    Forand on behalfgf Rfispondent No.4

Regional Officer
Maharashtra PQllution Control Board,

'..t®tary Regi. Sr,NO. \ 0 24
NU%BNETRHisFpCA°GREREg`:9\#.`
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VERIFICATION

I,  Jagannath  Shankar  Salunkhe,  Age-55  Years,  working  as  Regional  Officer,
Maharashtra  Pollution  Control  Board  at  Kolhapur having  my  office  at  Udyog  Bhavan  Building,
Near Collector Office,  Kolhapur416002 do hereby state on solemn affirmation what is stated in
the forgoing affidavit in reply to my own knowledge and I believe the same to be true and correct.

Solemnly affirmed on the day 23rd July 2024.

Forandonb`eh#espondentNo.4

rf
(J.  S. Salunkhe)
Regional Officer

Maharashtra Pollution Control Board, Kolhapur

bGu.pRf#:#pATiL

N®:r.S;hN:o;:i£5?p::8:fr#§,ofa#TELr.
Mob.  9422847545/. 7385157876

NUN6BNETRH9sFpcAOGRERis':qNin
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To
The Membei. Sect.etary
SPCB/PCC
(as per the list)

firi n unutt. - 1

an FT firfu ae
CENTRAL POLLUTION CONTROL BOARD

qrfu, i!z ti qHqig qfiwh iin vm i]zffiir
WINroTRv oF EwviRoouEHT. FOFiEgr a CLINATE €NAf.®E  ooryT. oF INDIA

SPEED POST

1{.01.2021

Sub:   Harmoniz8tion  of  Cla8sifi€ation  of  ]ndustria]  Sectors  into  Red,  Orange.
Green and  White Categot.ie8-reg.

This  has  reference  to  CPCB  Directions  issued  u/s   l8(I)(b)  of  the  Air  and  Water
Act on 07.03.2016.  regarding  `Harmonization  of classification  of industrial  sectors
under   Red/Orange/Green/White   categories',   wherein   CPCB   has   categorized   242
industrial   sectors   into   red,   orange,   green   &   white   categories   and   directed   all
SPCBs/PCCs   for   its   adoption   and   implementation.   The   SPCBs/PCC§   were   also
directed   that   addition   of   any   new   or   left-over   industrial   sectors   and    their
categorization.  which  is  not  listed  in  the  categorization  done  by  CPCB,  shall  be
carried-out  by  a  Committee  at  the  level  of  concerned  SPCB/PCC.  in  accordance
with the revised criteria and guidelines of CPCB.

Further,  a  need  was  felt  to  categorize  some  industrial  sectors  on  PAN-India  level
and  to  resolve  anomalies  in  categorization,  if any.  Accordingly,  CPCB  constituted
a Committee  to  deal  with  the  matter  related  to  categorization  of industrial  sectors
under red/orange/green/white categories.

Subsequently,   CPCB   categorized   (i)   Scrapping   Centre   (ii)   Used   Cooking   Oil
Collection    Centre    (iii)    Compressed/Refined     Bio-gas    production    from    bio-
degradable  waste  &  {iv)  Railway  Stations,  vide  directions  dated  30.04.2020,  and
categorized (i)  Dairy  Farms  &  (ii) Gaushalas,  vide  directions  dated  10.07.2020,  for
adoption and  implementation.

Further.    the    CPCB    Committee    on    categorization,    in    its    meetings    held    on
21.07.2020,11.08.2020  and  24.08.2020,  categorized  the   following  three  sectors,
the details of which are given at Annexure-I:

i.         :¥£i:jdn%: :::esrtrguec::::t£Porn°j2ec5'8iKh£5i.ng  built-up area up to 20,ooo

ii.         Construction and  Demolition (C&D),Waste processing plants.        ,
iii.       Gold Assaying & Hallinarlting centres

'tiRaigr e7aq' igr erg qiit, ffi-I ioo32

RT/I:a:r`;::8fh38T;n;:5a7S;2ng:#g8:;®Dbe9',[:-:`#:cpcb.nio.in
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All  SPCBs/PCCs  are  directed  to  adopt  and  implement  the  categorization  of these
sectors  and  submit the Action Taken  Report  (ATR),  in this regard  to  CPCB,  within

5  days-

Your ffithfully,

Member Secretary
Encl: as dove

Copy '0:

I       The Joint secretary (CP Division)
Ministry of Environment. Forests
& Climate Change,
Indira Paryavaran Bhawan.
3'd Floor, Prithivi, Aliganj, Jo. Bagh Road,
New Delhi  -110  003

2       All  Regional  Directors,  CPCB
(as per list)

3       Div.  Herd.  UPC-I.CPCB,Delhi

4      Div. Head,  lpc-Vr cpcB. Delhi

5       Div.  Head-IT,  CPCB.  Delhi •.    with  a  reqttest  to  apload
this      leller     on     CPCB
website

Or=¥Chxpva)
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TO:

AddressLisfOfM€mberSeerefary.SPCBsacc8

I. The Member ScofBtry 2. The Member Seertry
Andhra Prndesh State Pollution Control Board A"nachal Pradech State Pollution Ctontro[ Board
DINo. 33-26-14 D#B Near Sunrise Hospital, `ParyavacilBhavan., Yupfa Road.

Pushpa Hotel Centre, Chalmvari Street, PappuNallch,
Kastlirihaipet, Vijayawadr- 520010 Naharhagun-791110
Andhm Pndesli Amnechal Pmth

3. The Member Seeretry 4. Tlie Memha Secretry
Assam State Pollution Contol Bound Bihar State Pollution Contol Board
Buniunimaidan, Parivesh Bhaw8n* Plot No.N-Bra,
Guwhati -781021 Pa{Iiputra Industrial Area
As§an Patm-800023

5` The Member Seeretny 6. Tlte Member Seerctry
Chhattisgarfu Environment Conser`/ation Board Goa State P®lluti®n Control Board
ParyavasBhowaiLNorthBfockSeetor-19 Dempo Tower. BBC Plaza, ls` floor
Nayrfuipur - 492 099 Patio plaza. Panaj i,
Chhaedsfath Goa-40300l

7. The Mender SeeTctary 8. The Member Seereanry
G«jalat State Pollution Control Board Haryana State Pollution Control Board
Sector I 0.A, Gandhi Nagar -382043 C-I I . Sector 6, Panehkula.
Gujarat Haryana I 34109

9` The Member Seortry '0. The Member Seerty
Hinachal Pmdesh Sea(a Pollution Control Bound J&K State Pollution Confrol BQ8rd,
PapravaranBhavan, Phase Ill, Parivesh Bhawan.
Now Shimla -17] 009 Forest Complex, Gladni, Narwaf,
Himachal Prndesh Tralrsport Nagar,

Jammq & Kashmir (J&K}
11. TIt€ Member Seeretay 12' The Member Sesrtry

Jharkhand State Pollution Control Board Kamat8ha State Pal]ution Control Board
T.A Building, HEC Campus, P.a. Dharwa ParisanBhavae, 4'h& 5th floors, Church Street,
Ranchi - 834004 Bangalore-560001
Jharkhand Kamth

13, The Member Sccretry 141 The Member Seerty
Kenda Staife Pollution ConfroJ Board Malmrashtra State Po«ution Control Board
Plamoodu Junction, Pattam Palace P.O. Kalpataru Point, 3rd& 4th floors
Thinrvanathapuram - 695On4 Sion Matrmga Scheme Roes No. 6
Kemla Opp. Cino Plrmet, Sion Cirefe, Sion (E),

Mumhai 400 022
Mcharashtra

15. The Member Seoretny 16. The Member Scortry
Mathya Pndesh Pollution Control Board Manipur State Polltltion Control Board
Par)iavanflparisar, E~5 Arem Colony IJanphelpat,
Bhopal-462016 Iinph&I West D.C. Office Complex -795004
Madhya Pndesh ManiDurTheMember Scoretry

17. The Mender Seerty 18.

Meghalaya State Pollution Control Board Mizoram State Pollution Control Board
Arden, Lrmnyngnged, New Seerefariat Complex.
Shillong -793014 Khatla, Thlaurriunl Pong, A€zwal
Mcchalaya Mizoram-79600]

]9. The Mender Scorty 20. The Member Sesrotry
N8grland State Pollution Control Bound Odisha State Pollution Control Board
Sigfral Point, Dixpur. ParjbeshBhawanA-tt8,Ni]akantaNagar;
Nngaland-797112 Unit-VI[I,Bhuhaneshwar-751012,
Nrfud Odisha
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To:
21. The Member Seeretry 22. The Member Seeretny

Punjab State Pollution Confrol Bonrd Rajasthun State Pollution Control Bonrd
Nchha Road, ITr Rd, Adarsh Nagrr; A4 lnstjtutioml Arcs. JhalaneDungri
Prom Nagar, Jaipur-302004.
Patin]a - 147001. RAjasthan
Pun-iab

23. The Member Secretary 24. The Member Scoretry
Sjkkim Sthte Pollution Control Board Tamil Nedu Pollution Control Board
State land Use & Environment Cell No. 76, Mount Salai, Guindy,
Govt. ofsikkim, Deordi, Chennai -600032.
Gangtok. Tami I Nndu
Sikkim

25. The Member Scoretry 26. The Member Secretary
Telangana State Pollution Contr\ol Board Tripura State Pal)ution Contol Board
PnyavannBhaun Parivesfi Bhawae. Pt. Nehm Complex,
A-3. Industrial Estate, Sanath Nagar, Gorkhabasti P.O„ Ku»jahali, Agar(aha,
lfydembed -5oo oi 8. West Tr].pun - 799 006.
Telonfana Tripum

27. The Member Secrty 28. The Member Seeretry
Uttarakhand Pot (tltion Control Board Uttar Pradesh State Pollution Control Board
Gaura Devi Bhawan, 46 8 IT Park Schasmdhan. Building,NO. Tc-I 2v
Ibehrndun- 24800 I VibhutiKliand, Gomti Nagar,
Uttndand Li.cknow- 226010.

Utter Prndesh
29. The Member Seecetay

West Bengal State Pollution Control Board
Paribe§hBhavon
Building, No.10-A, Block -LA. Sector 3,
Salt Luke City,
Kolhara - 700 09 I .
West Benml

30. Tlie Member Seeretny 31. The Member Seeretry
Andaman & Nicobar Islands Pollutjon Control Chandigarh Pollution Control Committee
Committee ParyavannBhawan
DeparmentofScience&Teehnology Madhya Mars, Sector - 19 8,
Dollyganj Van Sadm. Haddo P.O.. Chandjgrh -160019.
PortBlair-744102 Chandignd
Andanan & Nfrobar

32, The Member Secretry 33. The Member Seeretry
Danian, Did & Dndra Nagar Haveli Pollution Delhi Pollution Control Committee
Control Committee 4th floor. (SBT Building,
OfrLce of. the Deputy Couservator of Fotfests Kashmeri Gate,
Mo(i Danan, Delhi -  I I 0006.
Danan - 396220. delhi
Danan & Diu

34. The Member Seeretry 35. The Member Seeretry
LrfLkshndweep Pol lotion Confrol Comm ittee Puducherry Pollution Control Committee
hakshadeweepAdminismtion D€paTtment of Science. Techno]og}i &
Deprfuent of Science, Teehnology & Envirorment
Envinnment HOLising Board Complex,
Kavarati - 68255S. 3Td floor. Arma Negar, Pondichery - 600 005
Ldsliedweep
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TO:

Address list or Regiom) Dircetors, CPCB

I. The Regional Di[eetor 2. The Rcgiomal Director
RegionoJ Directomte (hast) Regional Directorate (Vadodae)
Central Pollution Control Board Parive§h Bhawan,
502, Southend Conclave Opp. Ward No,10 VMC Office Sublianpurty
1582, Rajdanga Main Road Vadedam - 390 023
Kolhata-700107 Gujant

3. The Regional Director 4. The Regjoml Dhector
Regional Directomte (North-East) Regional Dil.ectorale (Cenfrol)
Cenlml Pollution Control Board Ccnhal Pollution Control Board
TU M-SIR, Lower Motinngar, 3rd Floor, Sahkar Bhaunn
Near Fire Brigade H.Q North T.T Nngar
Shillong-793014 Bhopal- 462003

5. The Regional Director 6. The Regional Dircotor
Regiom] Direetomte (North) Regional Directorate (Sotrd)
Central Pollution Control Board Central Pollution Control Board
Ground floor, PICUP Bhawan lot & 2rd F|oors, Nisarga Bltawan
Vjbhuti Kh8nd, Gomti Nagar A-Block. Thimmaich Main Road
Lucknow- 226020 7th D Cross, Shivanngar

Oppos ite Pus]iprnjali Thcahe
Banglore560010

7. The Regiorml Director 8. The Regional Dircetor
Regional Directorate (C hand igwh) Regional Directorate (Pune)
Ccntral Pollution Confrol Etoard Cenfrol Pollution Control Board
Parivesh Bhawan, Parivesh Bhawan,
East A¢un Nagar, Eas( Ariun Nagar,
Delhi-I 10032 Delhi-1 10032

9. The Regional Director
Regional Director -Chenmi
Central Pollution Control Board
77-A. Second Floor
South Avenue Road,
A mbattur Industrial Estate,
Amhattur Taluk, Thiruvellur District,
Chenndi - 600 058
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